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CENTRAL ADMINISTRATIV RIBUNAL
' MUMBAT BENCH

ORIGINAL APPLEGATTDN NQ:502/2000

DATED THE 10TH DAY OF JULY, 2003
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Mrs.Jdyotsana Prakash Karmarkar,

Service as Telecom Office Assistant,

Residing at

Shelke Rungalow, Rabu Genu Road, .
Ahmednagar., ... Applicant

By Advocate Shri Uday Warunjikar
\,/,l"Q

1. The Union of India, through
‘The Secretary,
Department of Telecommunications,

2. Deputy General Manager,
- Telecom, Ahmednagar.

48]

General Manager,

Telecom, Ahmednagar. ... Respondents

By Advocate Shri .V.Maaurkar

{ORAL J{ORDER)

Per Shri Justice R.R.K.Trivedi, Vice Chairman

Ry this applicantion, the applicant a Groun ‘¢’ amplayes

has sought relief against the autharities of Dapartment of

this 0A, the CGCorporation known as Bharat Sanchar Nigam Limited

has come into existenne and all Group 67 and '’ emplaveas of
the been

ahsorhad in this carporation.

legal position in this regard has beasn settled by Division Bench
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of Bombay High Court in Bharat Sanchar Nigam Ltd V/s. A.R.Patil
SLR 20032(1) 388. Thé OA is dismissed as not maintainable. No
cogts. |
We make it clear that this order will not prejudice the

cagse of the applicant before any octher forum.
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{ SHANKAR PRASAD) (R.R.K.TRIVEDI)
MEMBER(A) VICE CHAIRMAN
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